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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-11

(General information relating to legislative and other matters)

Thursday, 10" July, 2003/ Aashedha 19, 1925(Saka)
No.: 265

DETENTION AND RELEASE OF MEMBERS

Hon’ble Members are informed that Hon'ble Speaker has reccived intimation regarding detention

and release of the following Members from the Dy. Commissioner of Police, East District4Asstt.
Commissioner of Police, Sub-Division, Kotwali, Delhi: -

SI. No. Name of the Ministers /Members Detained on

Released
[, Dr. Harsh Vardhan 08/07/2003 at 12.21 PM 08/07/2003 at 12.34 PM
2 D, Jagdish Mukhi OW07/2003 at 1235 M OD/0T/2003 at 125 M)
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